
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH

T.C.P. No. 79112017

COITAM: SHRI B.S.V. PRAKASH KUMAR
MEMBER (-I)

SHRI V. NALLASENAPATHY
MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OI THE NATIONAL
COMPANY LAW TRIBUNAL ON 07.02.2018

\.AME OF THE I'ARTIES: BetulOil Ltd.

Ruchi Infrastructure Ltd.

SECI]ON OF THE COMPANIES ACT: t & BP Code 2016.

ORDER

Wrongly on Board.

sdi,

V. NALLASENAPATHY
Membt,r' (Technical)

D.S.V. PITAKASTI KUMAI{
\{ember (Judicial)
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